FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF TIRUMALLA HAIR OIL INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor TIRUMALLA HAIR OIL INDIA PRIVATE LIMITED
2. Date of incorporation of corporate | 12t July, 2017
debtor
3. | Authority under which corporate debtor | ROC, Pune
is incorporated / registered
4, Corporate Identity No. of corporate | U15549PN2017PTC171412
debtor
5. | Address of the registered office and | Office No.801, Supreme Head Qtr. Survey
principal office (if any) of corporate | No.36/2, Mumbai-Banglore Highway, Baner,
debtor Pune, Maharashtra, India, 411007
6. Insolvency commencement date in | 12t December, 2025
respect of corporate debtor
7. Estimated date of closure of insolvency | 10* June, 2026
resolution process
8. Name and registration number of the | Ritesh R. Mahajan
insolvency professional acting as interim | IBBI Registration  No. IBBI/IPA-002/1P
resolution professional N00048/2017-18/10132
9. Address and e-mail of the interim | B-203, Devgiri, Ganeshmala Sinhagad Road, Pune,
resolution professional, as registered | Maharashtra,411030
with the Board Email: ritesh@riteshmahajan.in
10. | Address and e-mail to be used for | B-203, Devgiri, Ganeshmala Sinhagad Road, Pune,
correspondence  with the interim | Maharashtra,411030
resolution professional Email: thoipl.cirp@gmail.com
11. | Last date for submission of claims 26" December, 2025
12. | Classes of creditors, if any, under clause | No Class of Creditors could be ascertained at
(b) of sub-section (6A) of section 21, | this stage.
ascertained by the interim resolution
professional
13. | Names of |Insolvency Professionals | Not applicable O
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Weblink: https://ibbi.gov.in/home/downloads

(b) Details of authorized
representatives are available at:

Physical address: As mentioned hereinabove
under Serial No. 10.

Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s Tirumalla Hair Oil
India Private Limited on 12th December, 2025.



https://ibbi.gov.in/home/downloads

The creditors of M/s Tirumalla Hair Oil India Private Limited are hereby called upon to
submit their claims with proof on or before 26" December, 2025 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA - Not
Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

- ~7 MEM No.
1BBIIPA-002/ \-

Ritesh R Mahajan

Interim Resolution Professional

For Tirumalla Hair Qil India Private Limited
IBBI/IPA-002/IP-N00048/2017-18/10132
AFA Valid up to —31.12.2025

Date: 14t December, 2025
Place: Pune
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purpose of reckoning the quorum under Section 103 of the Act, Members attending the
EGM through VC / OAVM will be counted.

The Company is providing remote e-voting facility to all its Members to cast their vote on all
the resolutions set out in the Notice of the EGM. The facility of e-voting shall be made
available atthe EGM to all those members who have not cast their vote by remote e-voting

cipal office (if any) of corporate debtor | Banglore Highway, Baner, Pune, Maharashtra, India, 411007

o

Insolvency commencement date in re- | 12th December, 2025

spect of corporate debtor

9(1) of the Security Interest (Enforcement) Rules, 2002.

Continued from previous Page... HLC Borivali West (15545):- Elegante Corner, Guru Tapasya Chs Ltd,620/4,
Sr. Name of Borrower Mortgager DESCRIPTION OF PROPERTY RESERVE PRICE | SEC13(2) NOTICE Contact Person Name m state Bank of India New Suvarna Hospital, Kastur Park,Shimpoli Road, Borivali West, Mumbai-400092,
no END Price AMOUNT (InRs.) Tel-022-29687528/527 Email Id-Racpc.borivali@Sbi.co.in
111 |PRITAM KUMAR NAYAK / All That Piece And Parcel Of Immovable | Rs.1267200/- Rs.2010550/- | Authorised Officer- Hareesh E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
GAGAN BIHARI NAIK Property Being A/002, Paramount| (Rupees Twelve (RupeesTwenty Gowda / " " o — " " . n
Flat No 707 Sra Bldg B6 Mayur Nagar Unit 29| Enclave, Building No. 02,0ld Survey| Lakh Sixty Seven Lakh Ten Tejas Mayekar E-Auction Sale Notice for_ Sale of_lmmovable Assets under th(_e Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Near Royal Palms Aarey Milk Colony Goregaon|No  1023/1+2/25,Survey No 1023/7|  Thousand Two Thousand Five Contact Number- Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
East - 400065 Also At Chow Kitchen, A2,|Village Mahim, Taluka And District Hundred only) Hundred and Fifty | 9594597555 / 917208028580 Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/
Mastermind 4 Royal Palams Aarey Milk Colony | Palghar West , Gram Panchayat Mahim | Rs.126720/-(Rupees | As On Date 05- | E-Mail ID- hareesh.gowda@ charged to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of State Bank of India, the Secured Creditor,
Goregaon East - 400065 Also At A/002,[- 401404 Admeasuinrg: _26.31_sq.| One Lakh Twenty Mar-24 axisbank.coom / Tejas. will be sold on “As is Where is”, As is What is” and Whatever there is” basis for the recovery of respective amount, due to the State Bank of India (Secured
Paramount Enclave, Building No. 02, Mahim [Mtrs Carpet Area Towards East Open| Six Thousand Seven Mayekar@axisbank.com Creditor) from the respective Borrower(s) and the Guarantor(s) as specified here under:
Palghar West 401404 L()avrv:r:dwsa d\i/vss;dc%g;r; ) C;I:vsv;rjctl; OI\‘I)(;rr:h Hundr;(]:ll yT)wenty Sr Name of Outstanding Dues for Description of the immovable properties Reserve Earnest Date & Auction
No Borrowers Recovery of which Price Money time of Date &
112 |RUPALI SANTOSH AKHADE / Flat No. 405, A . Wing, Indrayani Park,| _ Rs.2181600/- Rs.2382412/- | Authorised Officer- Hareesh Property/ies is/are (inRs.) | Deposit(EMD) | inspection Time
ROHAN RAHUL AKHADE Yadav Nagar, Shirgaon, Badlapur East| (Rupees Twenty (RupeesRupees Gowda/ being sold (in Rs.)
Flat No. 301, 3Rd Floor, A . Wing, Chandresh|. 421503. Admeasuring Carpet Area .| One Lakh Eighty Twenty Three Tejas Mayekar 1 | Shri. Girish Rs.12,52,628.00/- | The Property Situated at Flat No.1701, 17th Floor, Rs. Rs. 15.12.2025 | 15.01.2026
Upauan Chs, Lodha Heavan, Yadav Nagar, |466.4 Sqft One Thousand Six | Lakh Eighty Two Contact Number- Ghansham (Rupees Twelve | Q-Bldg, Diamond Isle-1, Royal Palm Colony, Village- | 70,85,000/- | 7,08,500/- to
Shirgaon, Badlapur (E ) . 421503 Also At Hundred only) Thousand Four | 9594597555/917208028580 Varde Lakhs Fifty Two | Marol Maroshi, Taluka-Andheri, Goregaon East, | (Rupees (Rupees 14.01.2026 10.00
Goutam Vidyalay Habbu Wasti, Degaon Naka, Rs.218160/-(Rupees | Hundred Twelve |E-Mail ID- hareesh.gowda@ Thousand Six Mumbai-400065.AdmeasuringAbout656.39sq.Ft. | Seventy Seven A.M to
Solapur . 413001 Also At Rupali Ladies Tailor, Two Lakh Eighteen | only) As On Date axisbank.com/Tejas. Hundred Twenty- | Carpet (which is inclusive of area of balconies) i. Lacs Lacs Eight 11.00AM. | 4.00 PM
Flat No. 301, 3Rd Floor, A . Wing, Chandresh Thousand One 18-May-23 Mayekar@axisbank.com Eight Only) ason |e.787.66 sq. ft. built up area, on 17th floor, in “Q” | Eighty Five Thousand to
Upauan Chs, Lodha Heavan, Yadav Nagar, Hundred Sixty only) 05.08.2022 and Building known as “Diamond Isle-1", Complex known | Thousand | five hundred 5.00 P.M.
Shirgaon, Badlapur (E ) . 421503 Also At with further interest, | as Royal Palms Complex, constructed on s. no.169 Only) Only)
Bhagwan Niwas, Near Ncr Colony, Phule, costs and expenses | (pt), cts no.1627 (pt), lying & situated at village
Mohane Ambivali, Kalyan . 421102 etc. thereon. Marol Maroshi, Tal. Andheri & Sub-Dist. Mumbai.
113 | MAHENDRA JAGANNATH SINGH / All That Piece And Parcel Immovable Rs.1964160/- Rs.1994774/- Authorised Officer- Hareesh Possession: Physical .
SAROJA DEVI MAHENDRA SINGH Property Being: Flat No 406 4th FIr| (Rupees Nineteen | (RupeesRupees Gowdal Contact Person- OM Enterprises
68/B Sharmwadi Grnd FIr New Pro Mumbai|A Wing Bldg No 01 Type A 1 Abhi| Lakh Sixty Four Nineteen Lakh Tejas Mayekar (Mr. Sanjay Gadkar : 9892507818)
City ~Prabhadevi Maharashtra, India -|Galaxy Jhanjhroli Kelve East Palghar Thousand One Ninety Four Contact Number- 2 | Mr. Pradeep Rs.74,91,510/- Flat No. 303 & 304 on Third floor , B Wing , Building Rs. Rs.4,18,900/- | 15.12.2025 | 30.12.2025
400028 Also At Janya Dairy Farm, Gokhale|Thane 401 404 Admeasuring : 43.51| Hundred Sixty only) | Thousand Seven | 9594597555/917208028580 Kumar Brijlal (Rupees Seventy | No 04 “ Bloosom” in project known as Krishna | 41,89,000/- (Rupees to
Road,Mantri Corner Dadar, Bhawani Shankar, | Sq.meters. On Or Towards The East| Rs.196416/-(Rupees | Hundred Seventy | E-Mail ID- hareesh.gowda@ Jaiswal Four Lakhs Ninety | Highland , Bhopar, Dombivali East Thane 421204 (Rupees Four Lakhs | 29.12.2025 | 10.00 A.M
Mumbai City, Maharashtra — 400 028 Also At|Road, On Or Towards The South Bldg,| One Lakh Ninety Four only) As On axisbank.com/Tejas. Mr. Sandip One Thousand Five | Admeasuring 71.56 SQ. Mtr (Built up area)| Forty One Eighteen to 4.00
Flat No 406 4Th FIr A Wing Bldg No 01 Type|On Or Towards The West Uc/Bldg, On| Six Thousand Four | Date 12-Jan-24 | Mayekar@axisbank.com Brijlal Jaiswal | Hundred Ten Only) | constructed on Survey No. / Hissa No. 35/1, 35/2 Lakhs Thousand 11.00AM P.M
A 1 Abhi Galaxy Jhanjhroli Kelve East Palghar|Or Towards The North Ground Hundred Sixteen Mrs. Kanchan | ©n01.04.2025and |, lying and situated at village Bhopar Taluka Kalyan | Eighty Nine | Nine hundred | to 5.00 P.M
Thane 401404 - only) Sandip Jaiswal with further interest, | Dist Thane Possession: Physi_cal Thousand Only)
114 | SUNIL EKNATH KOLI / All That Piece And Parcel Of Immovable|  Rs.1593600/- Rs.1456321/- Authorised Officer- costs and expenses | Contact Person- SRS Associates Only)
BHAGYASHREE SUNIL KOLI Property Being : Flat No 104 1st Floor,| (Rupees Fifteen (Rupees Punit Kadam/ etc. thereon. (Mr. Sanjay Nunis : 8286919240 )
245 B At K Mahimbhandarwada Tal Palghar|3/B Wing Paramount Enclave 3 A| Lakh Ninety Three FOURTEEN Hareesh Gowda The e-auction will be conducted through Bank’s e—Auction service provider approved service M/s PS Alliance Private Limited at their web portal
Kelwa Mahim Thane Maharashtra, India -|Village Mahim Road Palghar Thane Thousand Six LAC FIFITY SIX Contact Number- https://baanknet.com. The interested bidders shall ensure that they get themselves registered on the e-auction website and deposit earnest money in the
401402 Also At Adarsh Vidya Mandir Kelva|401404 All That Piece Or Parcel Of|  Hundred only) THOUSAND | 918104743145 | 9594597555 virtual wallet created by service provider as per guidelines provided on https://baanknet.com
Taluka And District Palghar Pincode 401404 |Non-Agricultural Land Bearing Total THREE HUNDRED | E-Mail ID- punit.kadam@ The interested bidders who require assistance in creating Login ID & Password, uploading data, submitting Bid documents, Training/Demonstration, Terms
Also At Flat No 104 1St Floor 3/B Wing|F.s.i. Admeasuring 5714.90 Sq. Mtr| Rs.159360/-(Rupees | TWENTY ONE axisbank.com / hareesh. & conditions on online Inter-se Bidding etc., may visit the website https://baanknet.com
Paramount Enclave 3A 3B Village Mahim Road | Built Up Area Of "Building No. 3a &| One Lakh Fifty Nine | only) As On Date | gowda@axisbank.com For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the Secured Creditor’'s website https://bank.sbi ,
Palghar Thane 401404 3b", G+7 Story Building, In The Layout| Thousand Three 12-Jan-24 www.sbi.co.in,and website https://sbi.co.in/web/sbi-in-the-news/auction -notices/sarfeasi-and-others and https://baanket.com
Of The Said Land Bearing Survey| Hundred Sixty only) Statutory Notice under Rule 8(6) of the SARFAESI Act: This is also a notice to the Borrower/Guarantor of the above loan under Rule 8(6) of the SARFAESI
No. 1023/1+2/25(New Computerized Act 2002 about holding of Auction for the sale of secured assets on above mentioned date. Sd/-
No. 1023/9, 1023/9/1), Admeasuring .
H-1, R-49, Prati-0, Pot Kharab R-01 Date: 11.12.2025,Place: Mumbai AUTHORISED OFFICER,STATE BANK OF INDIA
l.e. Equivalent To 15000 Sq. Meters,
Assessed At Rs. 2.25, Plot No 25,
Situate, Lying And Being At Village
Mahim, Taluka And District Palghar ,
Admeasuring 29.63 Square Meteres o b t' L b k STRESSED ASSET MANAGEMENT BRANCH, MUMBAI SALE NOTICE FOR
115 | AMOL DEEPAK RATHODKAR / Flat No 103 1st Floor Anriruddha Bldg Rs.1660800/- Rs.2556751/- Authorised Officer- Hareesh q PUnJQ nQ |0n0 Qn PNB Pragati Tower, 1* Floor, Plot No. C-9, G-Block, SALE OF IMMOVABLE
MRS ARUNADEEPAK RATHODKAR Krishna Vally Plot No 26 And 29 Khopoli| (Rupees Sixteen | (RupeesTwenty- Gowdal Together for the better Bandra Kurla Complex, Bandra (East), Mumbai-400051,
Room No 01 Vokola Bridge Dhobi Ghat|Tal Khalapur Dist Raigad 410203 Area |Lakh Sixty Thousand | five Lakh Fifty-six Ashish Kamble Email:zs8356@pnb.bank.in PROPERTIES
ilama;:”:l Iia'\\‘st :llotgm1bSr?F'\|/lahiias'm?dsooE?|ge 370 Sq Ft :'g?éggggf(’g only) l-'lrho:sadng_fsteven 9594;‘;';;?/' ;‘1‘;';‘;’;;;6257 E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso
so at No oor Anriruddha Bldg S. -(Rupees | Huncred Fifty-one ° toRule 8 (6) & 9(1) of the Security Interest (Enforcement) Rules, 2002.
z}lsrna VS!Iyt Rqut %0412323‘?/‘_\29 SK;(? %OI'FIal One Lakh Sixty Six | As ONT Dazt; 04- | E-Mail IbD' I;areeslrkg:_w ﬁa@ Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property(s) mortgaged/charged to the Secured Creditor, the
alapur Dist Raiga rea 370 5q Thousand Eighty ar- o oo constructive/physicall symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is”
only) amble@axisbank.com basis on the dates as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the
116 | ABHIJEET CHANDRAKANT / "FlatNo. 201, On The 2nd Floor, Building| _ Rs.2573800/- Rs.2989622/- | Authorised Officer- Hareesh eamestmoney deposit willbe as mentioned in the table below against the respective properties.
ASMITA ABHIJIT MAHAJAN No. 03, G — Wing, Morya Garden|(Rupees Twenty Five | (RupeesTwenty- Gowda/ SCHEDULE OF THE SECURED ASSETS
Flat No 201 Bldg No 43 Nirwant Residency Residency, Usarli (Khurd) Vichumbe. | Lakh Seventy Three | nine Lakh Eighty- Ashish Kamble sr. Name of the Branch Description of the Inmovable  A) Dt. Of Demand Notice u/s 13(2) of | A)Reserve Price | Date/ Time of Details of the
Gat NQ 31 Vichumbe New Panvgl Navi|Tqg. Panvel, Nayl Mumbai - 410206.| Thousand Eight nine Thousand Contact Number- No. Properties Mortgaged/ Owner’s |SARFESI ACT, 2002 B) EMD E auction encumbrances
Mumbai Mahara;htra 410206 India Alsp Area Admeasuring: 38.9225 Sq. Mrts Hundred only) Six Hundred 9594?97555!919773366257 Name of the Account Name (mortgager of property) |B) Outstanding Amount C) Bid Increase known to “.‘e
At lPanduralmg Niwas Gala. No 02 Nearlallt. Carpet Area. Area Admeasun"ng: Rs.257380/-(Rupees | Twenty-two As On E-Ma!l ID- hareesh.go.wda@ C) Possession Date ufs Amount secured creditors
Weight Beidge Kalyan Shlllroa_d Dombivali| 38.9225 Sq. Mrts Carpet Area. Two Lakh Fifty Seven| Date 15-Jun-21 amsbank.c&?mlAshlsh. Nameleraad essesoRneB s on et 13(4) of SARFESI ACT 2002
Eastthanemaharashtra421204India - - - Thousand Three Kamble@axisbank.com N .
" ! Mortgagor D) Nature of Possession Symbolic/
undred Eighty only) A N
Physicall Constructive
For detailed terms and conditions of the sale, please refer to the link provided in the secured creditor’s website i.e. https://www.axisbank.com/auction-retail 1 |SAMB Mumbai Lotno1 A-PNB-11.09.2020, SBI-28.02.2020, Lotno1 30/12/2025 Not Known
The auction will be conducted online through the Bank's approved service provider M/s.C1 India Private Limited at their web portal Mis Everflow Petrofils Ltd. Duplex Flat No. 1601, 16" Floor, and|Canara Bank-19.03.2020, Union Bank of| A) 6,09,00,000/- 11amto
https://www.bankeauctions.com. Also note that the said sale is subject to outcome of Securitization Application filed before Debt Recovery Tribunal, If any. h flatno. 1501, 15" Floor. In the building|India-28.10.2020,Indian  Bank-29-09-| B) 60,90,000/- 4:00 Pm
: e ! : o e Wis Everflow Petrofils Ltd. known as Chaitya Co-Operative|2020, Karur Vyasya Bank-01-10-2020,| C) 1.00,000/-
For any other assistance, the intending bidders may contact authorized officers During Office Hours. The bid is not transferable. Also At: Office At-No.11,0valwadi, ! haily Jperaliv . yasy ’ Rael
Bid Incremental Amount are Rs. 10,000/- (Rupees Ten Thousand Only) For each Account, Vitthalwadi, 3rd Floor, R no 50, Kalbadevi gﬁm’gg Cigﬂwetgsil-l:/?ér S':\l;lztzedaoﬁt gKPGNSg_COéCS)p 3;%@%‘1'71:"‘1 g.gOZaOS on
VENUE.For B.id Submi.ssion: Axis ?ank Ltd.., 5th Floor, Gigaplex, NPC-1, TTC Industrial Area, Mugalsan Road, Airoli, Navi Mumbai-400708 Road, Mumbai-400 002 . Mumbai- 400 0190' 9 gaon, 16/09/2020 SBI-Rs 177758.210/- as on
Inspection will be subject to the prior Appointment Also At: Room no 11 & 12, 2% Floor, | congtrycted on Land bearing C.S. no[28/02/2020 Canara Bank- Rs
Date: 14.12.2025 sd/- Authorised Officer, Kapadia Chambers, JSS Road, Chirals100 of Mazgaon Division in the[252543071.00 as on 29/02/2020 Union
Place: Thane Axis Bank Ltd. Bazar, Marine Lines, Mumbai-400002 | registration Districtand Sub District of Bank of India- Rs 281747627.62 as on
Mr. Rakeshkumar Parasmalji Jain Mumbai City. Area Admeasuring Flat|30/09/2020Indian Bank- Rs 163448547.00
(Guarantor) and legal heir of Late Smt |1501.746 Sq. ft.Carpet Area & Flat-|as on 28/09/2020 plus interest from
— Ratanben Paraskumar Jain 1601-660 Sq ft. CarpetArea 01/09/2020 Karur Vyasya Bank- Rs
é‘%ﬁ% NASHIK MUNICIPAL CORPORATION, NASHIK ey VASAI-VIRAR CITY MUNICIPAL Flat No. 1601, Chaia Towers CHS|OwnerMis Ratanben PJan 281528745.19 as on 30/09/2020 NKGSB
. . . . -ohivdas Lhapsi Marg, near Sales lax Co Op Bank Ltd- Rs 202512360.26 as on
~ E-Tender Cell Department %’?j} Head Office Virar, Virar (East), Tal. Vasai, 3ffi(;e, nlfaZﬁaPon, Mumlba‘i,-400010 30/09/2020 Plus further interest minus
. = ist. - r. Pinkesh Parasmalji Jain recoveries, ifany.
Notice No. 53 (Year 2025'26) I:_)ISt Palghar-401303, (Director & Guarantor) and legal heir of C-17.03.2021 y
Telephone : 0250-2525101/02/03/04/05/06 Late Smt Ratanben Paraskumar Jain D- Symbolic Possession
Nashik Municipal Corporation, Nashik E-Tender Cell Fax : 0250-2525107 Flat No. 1601 Chaitva T CHS i
. . . s : ’ ©. , Lhallya Towers Lotno2 A-PNB-11.09.2020, SBI-28.02.2020, Lot no 2 30/12/2025 Not Known
(Water Supply Mechanical Department) vide E-Tender Email - vasaivirarcorporation@yahoo.com LOt#;-ShmdaS ChafﬂS' M;fs;tfg)%aoffoales Tax|0ffice no 10,11, 12 (Merged with |Canara Bank-19.03.2020, Union Bank of| A) 3,47,00,000/- Mamto
i . - invi i ice, Mazgaon, Mumbai office no 209), 2* Floor, Building [India-28.10.2020, Indian Bank-29-09-| B) 34,70,000/- 4:00 Pm
Nﬁ.t'(;]e NICIJ 33 ((tee;r 2055 23)] mwtis .?'ds for2 ('I;]wctJ) vséorks Request For Proposal (RFP) Ms. Sapna Rakesh Jain (Director &|\ame “Kapad)ia Chembers”, Nea% 2020, Karur Vyasya Bank-01-10-2020, c)) 50,000/
which will be displayed on Ihe websile WwWw.manalenders. o . Guarantor) , Maheshwari Bhavan, 599 JSS Road, |NKGSB Co-Op BankLtd- 14.10.2020
gov.in. from dt.15/12/2025 to 22/12/2025 up to 3.00 pm. Last Tenders are invited for the appointment of Flat No. 1501, Chaitya Towers CHS|Princess Street, CS No 959, New S|B.PNB- Rs 480361784.22 as on
date for acceptance of tender will be dt. 22/12/2025. Integrated Command and Control Center (ICCC), Ltd. Shivdas Chapsi Marg, near Sales Tax|no 86, Marine Line East, Mumbai-[10/09/2020 SBI-Rs 177758210/ as on
. . . . . . . . Office, Mazgaon, Mumbai-400 010 400002 28/02/2020 Canara Bank- Rs
Note - All further necessary notices/clarifications will be | [ CCTV system, Optical Fiber Communication Network Ms. Alpa Pinkeshkumar Jain (Director & Owner: Mrs Alpa Pinkeshkumar Jain, [252543071.00 as on 29/02/2020 Union
published on the online website. (OFC), Traffic Signal Control System (ATSC), Project <F3|utara’\?t0r)1601 et T oHs grs sipnaPRake;hkumjrqain&Mrs Bar}k of/ India- Rs 281747627.62 as on
H at No. ) aitya  Towers atanben Paras Kumar Jain 30/09/2020 Indian Bank- Rs
. Sd/- Management Consultant (PMC) for the. design, Ltd.,Shivdas Chapsi Marg, near Sales Tax 163448547.00 as on 28/09/2020 plus
SETh [S1.56/ 3%% /034 Executive Engineer development, management and implementation of the Office, Mazgaon, Mumbai-400 010 interest from 01/09/2020 Karur Vyasya
f2.23/23/203% E-Tender Cell project for traffic and transportation control within the éll:; as;\'::‘:e" Ltd. (Corporate EfK”g ngséi28§§'1%?r? E 30!?3/20%&
| Ak kil Nashik Municipal Corporation| | jurisdiction of the Vasai Virar City Municipal Offce No. 09, 2nd Floor, Plot 599, Kapadia 20251236026 as on 30/09/2020 Plus
Corporation under the above subject. Chambers,Jagannath Shankarsheth further interest minus recoveries, if any.
. . . . Marg,Chira Bazar,Kalbadevi Road, C-17.03.2021
/ This notice will be available on the WCMC's Mambai- 400002 D- Symbolic Possession
official Website https://vvemc.in and Government of | [ 2 [samB, Mumbai Property 1 A)19.04.2012 A)Rs.42,20,000 - | 30/12/2025 Not Known
Aremf ! . i M/s Suvikas Alloy & Steel Pvt Ltd Office Premises No.104, First floor.|B) Rs.26.84 Cr + further interest and| B)Rs.4,22,000/- 11amto
FWEnergy Limited I‘:/l4a/?g;g(s)2t5ra s https://mahatenders.gov.in from date The Deputy 0ffic¥a| Liquidator, Ganatra Industrial Estate CS Ltd.,|charges from date of NPA minus recovery,| C) Rs. 25,000/- 4:00 Pm
Corporate Identification Number (CIN): L74999MH1994PLCO77041 : e s Alloy & S Pyt Lt (i e ooty oo 122012
Registered Office: JSW Centre, Bandra Kurla Complex; ' Any not|c'e and corrlgendum r'egardlng .the tender Olf(f]ilcl(le(?f'lr%g)Ofﬁcial Liquidetor, Ounernir Jagdish P Agarwal &) Symbolic Possession
EEITEIR (B WAL C A bl LG TCS (LA LD RV 02 AT will be published on the official website of the High Court, Bombay, 5" Floor, Bank of India| i Nikhil Agarwl
E-mail: jswel.investor@jsw.in « Website: www.jsw.in Building. Mahatma Gandhi Road. Fort
Government of Maharashtra ilding, Mahatma Gandhi Road, Fort,[pyoperty 2 A) 19.04.2012 A)Rs.77,00,000 - | 30/12/2025 Not Known
NOTICE OF EXTRAORDINARY GENERAL MEETING . ; Mumbai 400 023. Flat No.402, 4" Floor Building D,|B) Rs.26.84 Cr + further interest and| B)Rs.7,00,000/- Mamto
o - - https://mahatenders.gov.in Mr Jagdish Prasad Agarwal A : )
Notice is hereby given to the Members of JSW Energy Limited (“Company’) that an Sd/- 104 Ganatra Industrial Estayte Opp SBI Shree Sai Park,Azad Nagar-2,Village pharges from date of NPA minus recovery,| C) Rs. 25,000/ 4:00 Pm
Extraordinary General Meeting of the Members of the Company (‘EGM") pursuant to the . Khopat, Thane West 400601, PP S5bIPanchpakhadi, Thane west (875 Sq.ifany
applicable provisions of the Companies Act, 2013 (Act) and the relevant circulars issued (Dipak Sawant) Mr Anil Agarwal ' ' Ft BU”.‘UP)- ! o [92112.2012 ,
thereunder by the Ministry of Corporate Affairs (MCA) read with the circulars issued under Additional Commissioner (North) 104, Ganatra Industrial Estate, Opp SBI, Owner: Mr Guman Singh Rajpurohit D) Symbolic Possession
the Securities and Exchange Board of India (“SEBI”) (Listing Obligations and Disclosure Y/ f s . Khopat, Thane West 400 601. Property 3 A)19.04.2012 A)Rs 59,00,000 /- | 30/12/2025 Not Known
Requirements) Regulations, 2015 (Listing Regulations) in this regard (MCA and SEBI Vasai Virar CIty Municipal Corporation Sth-)AnJ'UdeVi Agarwal, 2209 psrem'isei /’;“Z’z ’\?°U”dvﬁ:°°'v B) RS-Z?-M Cr + ff“”her interest and E(i:))Rs.S,Q0,000//- amto
Circulars), will be held on Saturday, 3° January, 2026 at 11.00 A.M. (IST) to transact the . : gV ﬁ'@_ﬂ ° o 104, Ganatra Industrial Estate, Opp SBI,|Shree Sai Park, Azad Nagar, Village charges from date of NPA minus recovery, Rs. 25,000/~ 4.00 Pm
businesses as set out in the Notice circulated for convening the EGM through electronic o ;5 /8 [%08/034 Khopat, Thane West400 601. Panchpakhadi, Thane west (510 Sq|ifany
means in accordance with applicable laws. No physical attendance is required and the o : 92 JASIALES MrNarendraAgarwal, Ft.Buitup) N C)21.12.2012 )
members may participate through electronic mode only. 104, Ganatra Industrial Estate, Opp SBI,|Owner: Guman Singh Rajpurohit) _|D) Symbolic Possession
Althe maters el ou i the Natice of e EG wilbe tansaced by Members frough Smi ManniDeviAgarval, Offts gromises Ut No201, 2°8) Re264 Cr + frer ierst and| BIRSA10000L | Hambo |
qezTgt:ciﬁg%’;gf;ﬁ:;fgn‘fgt;:2E'S'C()antl"y‘i?ﬁs’:%'g;gggﬁgyer:]aasmtf::ps:e”;ﬁﬂ PUBLIC :::(I)“u‘:u:EMENT 104 Ganata Idusal Estte, Opp SBlFor, At Unt Prtrises G- rarges o daleof NPAns ecovery, | )R, 2500 400 Pm
. . e P N . . opat, Thane West400601. operative Society Ltd. Ahmadabad|ifany
the Register of Members / Register of Beneficial Owners maintained by the Depositories, (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Mis Shree Shyam Steel Street, Masjid Bunder, Mandvi,C)10.04.2017
. - h o o , ) , ) .04.
and whose email IDs are registered with the Company / Depositories as on 5" December, Resolution Process for Corporate Persons) Regulations, 2016) 26, Camec Siding Road, Room No 9, Sugar{Mumbai - 400009(198 Sq. Ft. Builtup) |D) Physical Possession
2025 FOR THE ATTENTION OF THE CREDITORS OF Market, Mumbai 400 009, Owner - Mr Jagdish Prasad Agarwal
A copy of the Notice is available on the website of the Company at TIRUMALLA HAIR OIL INDIA PRIVATE LIMITED Mr Gumansingh Rajpurohit, and Mr. Narendra KumarAgarwal
https://www_jswenergy.in/investors/energy/jsw-energy-fy-2025-26-corporate- RELEVANT PARTICULARS 204, Matru Ashish, Ajay Nagar, 2" Floor,
governance-shareholders-meetings, and also on the websites of the Stock Exchanges 1 [Name of corporate debtor TIRUMALLA HAIR OIL INDIA PRIVATE LIMITED Bhiwand, Dist Thane 421308.
i.e. BSE Limited (“BSE”) at www.bseindia.com and National Stock Exchange of India | | 2 [Date of incorporation of corporate debtor | 12th July, 2017 m’sts,\:dhz':“d’\zm”tels dustial Estate. N
Limited (“NSE”) at www.nseindia.com, and of KFin Technologies Limited (“Kfin”) 3 |Authority under which corporate debtor | ROC, Pune T'O OI J (a.sa nVPIIS a ’\sﬂae't ca
(the Registrar and Share Transfer Agent) at www.kfintech.com. is incorporated / registered poo mousties, vlage Tasal via
o / o Silvassa, U T Dadra & Nagar Haveli. Pin
Members can attend and participate in the EGM through VC / OAVM facility only. 4 |Corporate Identity No. of corporate debtor | U15549PN2017PTC171412 396 230.
The instructions for joining the EGM are provided in the Notice of the EGM. For the 5 |Address of the registered office and prin-| Office No.801, Supreme Head Qtr. Survey No.36/2, Mumbai-

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) &

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property(s) mortgaged/charged to the Secured Creditor, the

—~

Estimated date of closure of
insolvency resolution process

10th June, 2026

constructive/physical/ symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there|
is” basis on the dates as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the

earnest money deposit will be as mentioned in the table below against the respective properties.

and are attending the EGM through VC or OAVM. Members may either vote through 8 |Name and registration number of e n- | Ritesh R. Mahajan SCHEDULE OF THE SECURED ASSETS

remote e-voting or through e-voting at the EGM. A Member may participate in the
EGM even after exercising his right to vote through remote e-voting but shall not be
allowed to vote again at the EGM. Detailed procedure for remote e-voting and e-voting
atthe EGM s provided in the Notice of the EGM.
The log-in details for e-voting and joining the EGM through VC / OAVM and remote
e-voting instructions have been sent only by electronic mode to those Members whose
email addresses are registered with the Company / Depositories in accordance with the
relevantMCAand SEBI Circulars.
The cut-off date for Members eligible to exercise their right to vote through remote e-voting
or e-voting at the EGM is Monday, 29" December 2025 (Cut-off date). The remote
e-voting facility will be available from 9.00 a.m. (IST) on Wednesday, 31" December, 2025
1ill 5.00 p.m. (IST) on Friday, 2" January, 2026.
Remote e-voting will not be allowed beyond the aforesaid date and time, and the remote
e-voting module shall be disabled upon expiry of the aforesaid period.
Any person who becomes a Member of the Company after dispatch of the Notice of the
EGM and holds shares as on the Cut-off Date may obtain the User ID and Password in the
manner as provided in the Notice of the EGM. Any person whose name is recorded in the
Register of Members or in the Register of Beneficial Owners maintained by the
Depositories as on the Cut-off Date only shall be entitled to avail the facility of remote
e-voting or the e-voting at the EGM. A person who is not a member as on the Cut-off Date
should treat the EGM Notice for information purpose only.
Detailed instructions on the process of e-voting / remote e-voting, including the manner in
which members holding shares in physical mode or who have not registered their email
address can cast their vote are provided as part of the Notice of the EGM.
In case of any queries or grievances related to e-voting, Members may refer to Help &
Frequently Asked Questions (FAQs) and e-voting user manual available at the download
section of https://evoting.kfintech.com or contact Mr. Prem Kumar Maruturi, Senior
Manager, KFin at 040-67162222 at 1800-309-4001 (toll-free) or write to
evoting@Xkfintech.com.
For JSW Energy Limited
Sd/-
Monica Chopra
Company Secretary

Place: Mumbai
Date: 12" December, 2025

solvency professional acting as interim
resolution professional

IBBI Registration No.
IBBI/IPA-002/IP N00048/2017-18/10132

©

Address and e-mail of the interim reso-
lution professional, as registered with
the Board

B-203, Devgiri, Ganeshmala Sinhagad Road, Pune,
Maharashtra, 411030
Email: ritesh@riteshmahajan.in

=)

Address and e-mail to be used for cor-
respondence with the interim resolution
professional

B-203, Devgiri, Ganeshmala Sinhagad Road, Pune, Maharashtra,
411030 Email: thoipl.cirp@gmail.com

11 |Last date for submission of claims 26th December, 2025

12 |Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, as-
certained by the interim resolution pro-
fessional

No Class of Creditors could be ascertained at this stage.

13 |[Names of Insolvency Professionals
identified to act as Authorised Repre-
of creditors in a class (Three
names for each class)

Not applicable

=

Weblink: https://ibbi.gov.in/home/downloads Physical address: As
mentioned hereinabove under Serial No. 10.
Not Applicable

(a) Relevant Forms and

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate;
insolvency resolution process of the M/s Tirumalla Hair Oil India Private Limited on 12th December, 2025.
The creditors of M/s Tirumalla Hair Oil India Private Limited are hereby called upon to submit their claims with|
proof on or before 26th December, 2025 to the interim resolution professional at the address mentioned against
entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit,
the claims with proof in person, by post or by electronic means.
Afinancial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised|
representative from among the three insolvency professionals listed against entry No.13 to act as authorised rep-|
resentative of the class in Form CA - Not Applicable.

of false or mi proofs of claim shall attract penalties.

Sd/-|

Ritesh R Mahajan|

Interim Resolution Professional

For Tirumalla Hair Oil India Private Limited

Date: 14th December, 2025 IBBI/IPA-002/IP-N00048/2017-18/10132

Place: Pune AFA Valid up to - 31.12.2025|

Contact Person: Sh. P K Bhisikar, Authorised Officer, Sam Branch Mumbai, Mobile: 8600109224, Email: zs8356@pnb.bank.in. Details Of Account In which remaining amount after EMD s To
be deposited through RTGS/NEFT- At: Punjab National Bank, Bo: SAMB, Mumbai, Account No. 835600317118A, IFSC Code:PUNB0835600

answerable for any error, misstatement or omission in this proclamation.

assigning any reason whatsoever and his decision in this regard shall be final.

before auction.

10.  Successful bidders will contact the Authorized Officer for deposit of remaining
11, FirstBid amount for the property must not be below the reserve price plus one

Date: 14.12.2025
Place: Mumbai

TERMS AND CONDITIONS

4. The Sale will be done by the undersigned through e-auction platform provided at the Website https://baanknet.com
5. Lastdate for deposit of EMD amount will be upto one day prior to the date of auction or as permitted by the Secured Creditor.
6. Lastdate forinspection of property by the intending bidders / purchasers: till two days prior to date of auction.
7. Theintending Bidders/ Purchasers are requested to register on portal (https://baanknet.com) using their email-id and mobile number.
The process of e-KYC is to be done through Digi locker. Once the e-KYC is done, the intending Bidders/ Purchasers may transfer the EMD amount to their e-Wallet using online/challan mode
before the e-Auction Date and time in the portal. The registration, verification of e-KYC, transfer of EMD in wallet and linking of wallet amount to Property must be completed well in advance,

amountabove.
incrementamount.

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions:
1. The properties are being sold on “AS IS WHERE IS BASIS “and “AS IS WHAT IS BASIS" and “WHATEVER THERE IS BASIS".
2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be

3. TheAuthorised Officer reserves the right to accept any or reject all bids, if not found acceptable or to postpone/cancel/adjourn/discontinue or vary the terms of the auction at any time without

8. EarnestMoney Deposit (EMD) amount of 10%, as mentioned above, shall be paid online/challan mode in Global Wallet of BAANKNET portal and will be credited in bidders e-Wallet. Bidders,
not depositing the required EMD online, will not be allowed to participate in the e-auction. The Earnest Money Deposited shall not bear any interest.
9.  Fordetailed term and conditions of the sale, please refer https://baanknet.com and www.pnbindia.in

12. The successful bidder shall have to deposit 25% (Twenty-Five Percent) of the bid amount, less EMD amount deposited, on the same day or not later than the next working day and the remaining
amount shall be paid within 15 days from the date of auction through NEFT/RTGS or in the form of Banker's Cheque/ Demand Draft issued by a Scheduled Commercial Bank drawn in favour
of “The Authorized Officer, Punjab National Bank, A/c (SUNDRY NPA SARFEASI AUCTION RELATED) payable at Mumbai”. In case of failure to deposit the amounts as above within the
stipulated time, the amount deposited by successful bidder will be forfeited to the Bank and Authorized Officer shall have the liberty to conduct a fresh auction / sale of the property & the
defaulting bidder shall not have any claim over the forfeited amount and the property.

13.  Paymentof sale consideration by the successful bidder to the bank will be subject to TDS under Section 194- 1A of Income Tax Act 1961 and TDS is to be paid by the successful bidder only at
the time of deposit of remaining 75 % of the bid amount/full deposit of BID amount.

14.  GST, ifanyapplicable onany of the above properties/ assets shall be borne by the successful bidder.

The borrower/guarantors/ mortgagor are hereby notified to pay the sum as mentioned above along with up to date interest and ancillary expenses before the date of e-auction, failing which the

property will be auctioned/sold and balance dues, if any, will be recovered with interest and cost.

Sd/-
Authorised Officer
Punjab National Bank
For and behalf of all Secured Creditor




